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the proposal was found to be in accordance with the Sustainable 
Sand mining management guideline-2016, notification of Ministry of 
Environment, Forest and Climate Change dated 15.01.2016 and 
Enforcement and monitoring guideline for sand mining-2020 dated 
25.04.2018 and SOP issued by SEIAA/ SEAC. In the letter No:506/ 
Environment/ General/2023 dated 02.09.2024 of Member Secretary, 
SEIM Gomti Nagar, Lucknow, it was informed that draft DSR District 
Baghpat has been approved for 05 leases in the meeting of State 
Level Expert Appraisal Committee dated 07.08.2024 and State Level 
Environmental Impact Assessment Authority Uttar Pradesh in the 
meeting dated 21.08.2024. True copy of letter dated 02.09.2024 of 
Member Secretary SEIM Gomti Nagar Lucknow is annexed herewith 
and marked as ANNEXURE R-34 (pg. No. 225 to 226) 

16. That thus, the district survey report of the sand area of Baghpat
district was approved for the first time by the District Expert
Determination Committee on 18.11.2017. The Director Directorate of
Geology and Mining, vide letter dated 02.08.2022, had informed with
reference to consent of the Government for inclusion of sand ·area
Chhaprauli Khadar and sand area Kotana Khadar in the District
Survey Report and by letter number 506/Environment/ General/2023
dated 02.09.2024 of Member Secretary, SEIM Gomti Nagar,
Lucknow, it was informed that the draft DSR of Baghpat district has
been approved for 05 leases in the meeting of the State Level Expert
Appraisal Committee dated 07.08.2024 and the State J,.evel
Environmental Impact Assessment Authority, Uttar Pradesh, in the
meeting dated 21.08.2024 and in accordance with the rules and
guidelines issued from time to time, there has been updation/
modification /inclusion in the District Survey Report regarding the sand
areas of Baghpat district.

17. It is further humbly submitted that apart from above the answering
respondent is duty bound to follow all directions issued by this Han'ble
Tribunal in the matter in its letter and spirit.

18. That the facts stated in the above reply are based on the information
derived from official record as such they true and correct as per
personal knowledge and belief of the deponent. No part of same is
false and nothing material has been concealed therefrom.

Respondent 
No.04 

Through Counsel 
. (MUKESH VERMA) 

ADVOCATE FOR RESPONDENT N0.2 
Ch. No.50, Old Block 

Supreme Court.of India 
New Delhi-110001 

(M) 9810108098
E-mail: mvermadv@gmail.com
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